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O.A.No.532/94 	7: 
ORDER 

( As per the Hon'ble Sri A.V. Haridasan, Member(J) ) 	FA 

The applicafftjs a casual mazdoor who was last 

engaged prior to 31-7-91. He has now riled this appli-

cation praying for a direction that the respondents may 

be directed to reengage him in cfl fdatiE, preference to 
juniors and freshers. 
2. 	tdhen the application came up for hearing on 

admission, the counsel on either side agreed that the 

application may be disposed of with proper direction 

regarding reengagement of the applicant subject to avail-

ability of,  work and in his turn. 
- W, 61'a aove submission, the application 

is admitted and the same is disposed of directing the 

respondents to place the applicant's name at the appropriate - 

place in the list of casual mazdoors and to engage him 

for casual mazdoor as and when work is available in 

preference to juniors and freshers. There is no order 

as to costs. 

A.B. G4th 1) 	 ( A.V. Ilaridasan ) Member (A) 	 I Member (a) 
Dated 25th July.19g4 
Open Court dictation 

DEPUTY REGISTRAR(J) 

kmv 
Copyto: 

i. The Sub Divisional Officer, Telecommunicatjoos,, 
Kamareddy,Njzamabad District, 

2, The Telecom District Engineer, Nizamabad. a: The Chief General Manager, Telecommunication, 
Door.Sanchr Rhavan, Hyderabad, 

4. One copy to Mr,K.Venftataswar Rao, Advocate,CAT, Hyderabad. 

5,' One copy to Mr.K.Bhagkara Raa,AddlCGsC, CAT,Hyderabad. 

7. Cne spare copy. 
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Typed by 	 - Compared by 
c:,ecked by  

IN THE CENTRI\L PDINI3TRATIvE TRIBUNAL 
HYDER,BAD BENCH HYDERB,W 

IKE HDr'J' BLE NR.r .U.HPiRIDSAN:MEMBER(J)L-1 

AND 

ThE. HN'3LE MR.S.6ORTHI : EMBER(\) 

Dated: 5--9c1 

D?DER/JÜDGME'NT._7  

TTh7/4--ccp . NO. 

o..4,c. 

l.A . \ ._ 	 • 

AdinjtLecj and Intsrim Directions 
Issui. i- 

/11oIl3ç'. 

Jisp':sed or with dirbctions._— 

Qism:.cd as Withdrawn. 

Djsmjgg'\ For De?ault. 
Is 

Rejac; La d/dI'dc3red. 

4 	
N 

'No O?LQr 35 to costs. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

O.A. 532/94. 	 Dt. of Decision : 25.7.94. 

B. Satyanaraysna Reddy 	 .. Applicant. 

Vs 	
2& 

1. The Sub Divisional Officer. 
Telecommunications, Kamarr y, 
N&zamabad Di strict. . o t 

A 

fl2. The Ialom District Engineer, 	 ?AD1,SY 
Nizmabad. 

3. The Chief General Mencqer, 
TElecommunication, Dorrssnchar 
Shavan, Hyderabad. 	 .. Respondents. 

Counsel for the Applicent 	Mr. K.\jenkategwara Rae 

Counsel for the Respon'ent 	Mr. K. BhaskarEj Rao,Addl.C6Sc, 

CUR AM 

THE HON'BLE SHRI A.V. HARIDASAN 	MEMBER (JUDL.). 

THE HDN'B[E SHRI A.8. GORTHI 	MEMBER (ADf1N.) 




